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Present s Shri V.P, Sharma, counsel for the
applicant.

Shri A«J- Khan# proxy counsel for
Shri Jagjit Singh, counsel for the
respondents.

The learned proxy counsel for the respon

dents submits that counter will be filed within

one week after supplying a copy of the same to

the learned coxansel for the applicant. Applicant

may file rejoinder, if any# within one week

thereafter. List the case for hearing on

admission and further directions on l4,l,91.
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